I

(OPEN COURT)

CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH
ALLAHABAD

ALLAHABAD this the 13*% day of November, 2009,

HON'BLE MR. A.K. GAUR, MEMBER- J.
HON'BLE MR. D. C. LAKHA, MEMBER- A.
CIVIL CONTEMPT PETITION KO. B85 OF 2007

(Arising out of O.A No. 47 of 1999)

O.P. SHARMA AND OTHERS.
vv e JApplicant

VERSUS

1. ahri 8.K. Chaudhary, Divi sionall Railway Manager, North Central
Railway, D.R.M’s Officer, Allahabad.

2. ari Deepak Dave. D.R.M., N.C. Railway, D.R.M’s Office, Allahabad
__..Contemnorfopposite parties

Present for applicants ! Sri Sudama Ram
Present for opposite parties: Sti A.K. Pandey

ORDER

DELIVERED BY HF)'H’BLE MR. A.X. GAUR, J.M.

it is seen from the record that this Tribunal vide judgment and
order dated 08.12.2006 directed the competent authority to ensure that
the applicants are given promotions to PW.1 Grade-Il w.e.f 01.01.1984, to
pW.I Grade-1 (Rs. 2000-3200) w.ef 20.03.1986 with monetary benefits
of proforma promotions. The respondents were also directed to give benefit
of wages for the period of proforma promotions ur} the grade of C.P.W.]

Grade (Rs. 2375-3500) w.e.f. 24.1. 1996, (
e |
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